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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1375 OF 2024

IN THE MATTER OF:

News Item titled “Four endangered crocodile found dead in Rajasthan
River experts wonder if pollution to blame” appearing in the Indian
Express dated 06.12.2024.

REPLY ON BEHALF OF THE RESPONDENT NO. 3 I.LE DEPUTY
CONSERVATOR OF FOREST, WILDLIFE KOTA, RESPONDENT
NO. 4 LLE. DISTRICT MAGISTRATE, KOTA AND RESPONDENT
NO. S LLE. DIVISIONAL FOREST OFFICER, KOTA REGION.

MOST RESPECTFULLY SHOWETH:

1. The present Reply is being filed on behalf of Respondent No. 3 to 5,
i.e., Deputy Conservator of Forest, District Magistrate, Divisional
Forest Officer, Kota (“answering Respondent”), in compliance of
Order dated 25.02.2025 passed by this Hon’ble Tribunal in the present
Original Application No. 1375/2024 (“subject OA”).

2. It is to note that the present OA has been instituted by this Hon’ble
Tribunal by taking suo moto cognizance of a news item titled “Four
endangered crocodile found dead in Rajasthan River experts wonder
if pollution to blame” published in ‘India Express’ newspaper dated
06.12.2024. The news report highlighted that in 2022, around 50
crocodiles had died due to industrial waste pollution in the Chandraloi
River, Kota, State of Rajasthan. It was further reported that six days
prior to the publication of the said news, four crocodiles measuring

approximately 6—7 feet in length were found dead, with the cause of



death attributed to industrial pollution contaminating the river water.
The crocodiles are endangered species listed under Schedule I(c) of
the Wildlife (Protection) Act, 1972, and their deaths are stated to have
occurred due to water pollution.

. In view of the above, this Hon’ble Tribunal, vide order dated
19.12.2024, was pleased to constitute a Joint Committee to ascertain
the causes of the crocodile deaths. The Joint Committee comprises
representatives of the Rajasthan State Pollution Control Board
(RSPCB), the Central Pollution Control Board (CPCB), the Chief
Wildlife Warden, State of Rajasthan, and a nominee of the Wildlife
Institute of India, Dehradun, Uttarakhand.

. Pursuant to the directions contained in the order dated 19.12.2024, the
Joint Committee conducted a site inspection on 24th and 25th January
2025 and thereafter submitted a Joint Committee Report dated
24.02.2025, which includes the analysis of water samples collected
during the inspection. The said report stands placed on record vide
order dated 25.02.2025.

. At the outset, it is submitted that the answering Respondent and its
department are committed to the conservation of wildlife, including
the Mugger crocodile (Crocodylus palustris), which is an endangered

species listed under Schedule I of the Wildlife (Protection) Act, 1972.
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The department has been actively working to protect their habitat and

ensure their well-being.

ACTIONS TAKEN BY THE FOREST AND WILDLIFE

DEPARTMENT, KOTA

6. In response to the observations made by the Joint Committee
regarding the potential causes of stress to the crocodile population,
and in pursuance of its mandate to protect wildlife, the Forest
Department, Kota, has undertaken the following proactive steps:

a) AWARENESS CAMPAIGNS ON PESTICIDE USE

Recognizing the Joint Committee's concern about the traces of
pesticides in the river water, the department has initiated a series of
awareness camps in villages and cities along the riverine belt. These
camps aim to educate farmers and citizens about the adverse effects
of pesticides on land, water, and health, and to highlight their
detrimental impact on the aquatic ecosystem, including crocodiles.
Meetings are being held with villagers and farmers to discuss the
harms of excessive and unscientific pesticide use.

b) PUBLIC OUTREACH AND EDUCATION ON WILDLIFE

CONSERVATION

The department has launched a comprehensive "Snake Awareness

Campaign" for the session 2025-26 in Kota District. This campaign,



organized in collaboration with the Office of the Joint Director
(School Education), Kota Division, and the Prof. Vinod Mahobia
Snakes and Human Welfare Society, Kota, focuses on educating
students and the general public about the importance of reptiles,
including crocodiles, in maintaining environmental balance.
Signage boards, posters, and pamphlets are being distributed in
schools and colleges.

A true copy of the compilation of reports pertaining to the "Snake

Awareness Campaign 2025-26" is herewith annexed as ANNEXURE

Al

INSTALLATION OF SIGNAGE

Informational signage boards are being installed at strategic locations
along the river and in public areas to provide information about local
wildlife and to sensitize the public against harming these protected

species.

d) FUTURE ACTION PLAN

The answering Respondent proposes to continue and expand these
awareness programs. More meetings with farmers, villagers, and
students are planned. The department intends to organize additional
programs using pamphlets, posters, and signage to deepen public
understanding of the benefits of wildlife and the importance of a

pollution-free environment for their survival.
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7. It is pertinent to note that the Joint Committee observed

approximately 50 crocodiles alive in the Habitat Centre, indicating a
stable population. The Bio-Assay Test conducted by the Joint
Committee indicates 90%-100% fish survival in collected samples,
which, as argued by Respondent No. 1, suggests that acute water
toxicity alone may not be the sole cause of the deaths. The presence
of banned pesticides like Aldrin, as highlighted in the Joint
Committee Report, is a matter of grave concern that falls within the
jurisdiction of agricultural and pollution control authorities. The
answering Respondent is not responsible for the regulation of

pesticide use or industrial discharge.

. The answering Respondent craves the liberty of this Hon'ble Tribunal

to file any further additional status report or action taken report that
may be required to be placed on record and reserves its right with

regard to the same.

. That the documents annexed to the present reply are true copies of

their respective originals.

w~—k-~_  FILED BY:

(SHIV MANGAL SHARMA) (SAURABH RAJPAL)
(ADVOCATE FOR RESPONDENT NO. 3 TO 5)
OFFICE:-D-291, 2ND 3RD FLOOR,

DEFENCE COLONY NEW DELHI-110024

MOB: -99717 92885

E-MAIL: -advocatesaurabhrajpal@gmail.com

PLACE: NEW DELHI
DATE: 08.07.2026
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/ RAVINDRA KUMAR MAGAR
Motary (Contral)
Area: KOTA (RAJ)] %

Regn. No. 26021
Expiry Date

*

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1375 OF 2024

IN THE MATTER OF:

NEWS ITEM TITLED " FOUR ENDANGERED CROCODILE FOUND
DEAD IN RAJASTHAN RIVER EXPERTS WONDER IF POLLUTION TO
BLAME" APPEARING IN THE INDIAN EXPRESS DATED 06.12.2024

AFFIDAVIT
I, Anurag Kumar Bhatnagar, S/o Shri. Satyendra Kumar Bhatnagar,
‘Aged About 54 Years, posted as Deputy Conservator of Forest
Wild Life, Kota Rajasthan, do hereby solemnly affirm and declare
as under:

1. That|am the Respondent No. 3 to 5 in the instant Matter and | am
well conversant with the facts and circumstances of the case and
thus competent to swear this affidavit.

2. That the accompanying Reply/IA's have been drafted under my
instructions, which | have read and understood. | further state that
the averments made therein are true and correct to my knowledge

and belief.

3. That the Annexures filed along with the reply/IA's are copy of
their respective originals.

BEP@NRiNw
VERIFICATION g alE, S
Verified at New Delhi on this - day of January 2026 that

the contents of my aforesaid affidavit are true and correct to my

knowledge and belief. No part of it is false nor anything material
has been concealed therefrom. @

DEPONENT
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VAKALATNAMA

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1375 OF 2024

IN THE MATTER OF:
News Item titled “Four endangered crocodile found dead in Rajasthan River experts

wonder if pollution to blame” appearing in the Indian Express dated 06. 12.2024

Kumar Bhatnagar, Authorized Representative of

KNOW ALL to whom these presents shall come that I, Anurag
reinafter called the advocates/s) to be my/our

the Respondent No. 3 to § herein above, do hereby appoint (he;
Advocate's in the above noted case and authorize him:

(SHIV MANGAL SHARMA)

ADVOCATE FOR THE RESPONDENT NO. 3 TO 5

D-291 2nd 3 *"floor, Defence Colony,

New Delhi - 110024

Email —aagrajasthan]sc@gmail.com

To act, appear and plead in the above noted case in this court in any oth
or heard and in the appellate courts.

To sign, file, verify and present pleading, applications, appeals, cross-o
review, revision, withdrawal, compromise, or other petition, replies, objections affidavits or other documents as
may be deemed necessary or proper for the prosecution of the said case in all its stages.

To file and take back documents.

To withdraw or compromise the said case or submit to arbitration any differences or disputes that may arise
touching or in any manner relating to the said case.

To take out execution proceedings. )

To deposit, draw and receive money, cheques and grant receipts therefor and to do all other acts and things
which may be necessary to be done for the progress and in the course of the prosecution of the said case.

To appoint and instruct any other Legal Practitioner authorizing him to exercise the powers and authorities
hereby conferred upon the Advocate whenever he may think fit to do so and to sign the power of attorney on

er court in which the same may be tried

bjections or petitions for execution,

my/our behalf.

And Iwe the undersigned do hereby agree to ratify and confirm acts done b;
the matter my/our own acts as if done by me/us to all intents and purposes.
And Iwe undertake that I/we or my/our authorized agent would appear in the court on all hearings and will
inform the Advocate for appearance when the case is called.

And I/we the undersigned do hereby agree not to hold the Advocate or his substitute responsible for the result
of the said case in consequence of his absence from the court when the said case is called up for hearing, or for
any negligence of the said Advocate or his substitute.

And I/we the undersigned do hereby agree that in the event of the whole or any part of the fee agreed by me/us
to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw from the prosecution of the said
case until the same is paid up. If any costs are allowed for an adjournment, the Advocate would be entitled to

y the Advocate or his substitute in

the same.

IN WITNESS WHERE OF I/we do hereunto set my/our hand to these presents of which have been understood
by me/us this ..........cccene. day of January 2026
ADVOCATE (JLIENT)
— 1 . |
Z A | CAN G
wq Wy, wtar
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